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Joint Committee Report

Report in the Matter of OA No. 37/2024 (CZ) (Madhusudhan Chauhan V/s
State of M.P. & Ors) in compliance of the order issued by Hon’ble NGT,
Central Bench, Bhopal on dated 29/02/2024

Hon’ble NGT has issued following Order in the matter of OA No.
37/2024 (CZ) (Madhusudhan Chauhan V/s State of M.P. & Ors) in
compliance of the order issued by Hon’ble NGT, Central Bench, Bhopal on
dated 29/02/2024 :-

1. This letter petition has been filed by one Madhusudhan Chauhan R/o
Jeet Nagar Bilawali, Ganesh Nagar, Indore with the facts that the
builder is constructing residential complex in violation of environmental
rules and developing the pond area by means of encroachment by the
colonizer. In various judgments Hon’ble the Supreme Court and this
Tribunal had directed hat water body should be protected, identified
and demarcated and there shall not be any discharge of untreated

water into the water body and there should not be any encroachment.

Hon’ble NGT has constituted a Joint Committee via aforesaid order
consisting of following Officers of different departments:
i One representative from District Collector, Indore(M.P.)

ii.  One representative from Madhya Pradesh Pollution Control Board

The Joint Committee has been directed to submit the factual and action
taken report within six weeks.

In compliance of aforesaid directions of the Hon’ble NGT, following
Officers have been nominated from the concerned departments to visit
the site and submit the report :

1 | Representative of Collector | Shri Ghanshyam Dhangar,
Indore SDM, Juni Indore

2 | Representative of M.P. Pollution | Shri S.N. Dwivedi,
Control Board Regional Officer, Indore




As per the directions of Hon’ble NGT, Joint Committee has visited the
sites on dated 23/04/2024. Following Officers of the Joint Committee
and other concern Department’s Officers were present:-

1. Shri Ghanshyam Dhangar, SDM, Juni Indore

ii. Shri S.N. Dwivedi Regional Officer, MPPCB Indore

iii. ~ Shri Nagendra Singh Bhadoriya, Building Officer, Indore Municipal
Corporation (IMC)

iv. Shri Sanjay Kumar Jain, Scientist, M.P. Pollution Control Board,
Indore

V. Shri Satyendra Singh Rajput, Sub Engineer, Indore Municipal
Corporation (IMC)

It is also submitted that the Applicant Shri Madhusudhan Chauhan was
also contacted on his mobile number 7225033110 as mentioned in
application, but his mobile number is found out of order. Hence, inspection

was conducted in absence of the Applicant.

Panchnama for inspection conducted on dated 23/04/2024 were prepared

and copy of the Panchnama are enclosed as Annexure-1

1.0 Main issues raised in the Original Application:

1. Applicant raised the concerned that builder is constructing residential
complex in violation of environmental rules and developing the pond area by
means of encroachment by the colonizer at near Bilawali Lake.

2.0 Background :

1. Bilawali Lake is located on Indore-Khandwa Road in Indore. The total area of
the lake is 185.80 hectares and falls under the jurisdiction of the Indore
Municipal Corporation.

2. There are some commercial activities and road in East direction and some
residential houses in South-East direction. Agriculture land in North-West
and South-West direction.



3.0 Observations:

1.

The Joint Committee has visited the Bilawali Lake and the area where
construction by Colonizer.

Google map of the Bilawali Lake and location of developing Colony
adjacent to the lake is enclosed as Annexure-2.

The Pal (Boundary) is made on Bilawali Lake by making pathway and
slope towards lake side and outer side. The pathway is fenced with
iron grill at both side.

It is found that a area is being developed in North side of Bilawali
Lake. Shri Harish Upadhyay (Developer) was present during visit at
developing site.

Development of area seen in North direction of Bilawali Lake.
Boundary wall of developing area has been made along with road
inside the area. No construction of building was found during visit in
the area, which can be perused in Google map (Annexure-2).

The details of land owner is as (1) Shri Dilip Kumar Kasliwal S/o Shri
Narendra Kumar Kasliwal (2) Shri Aniruddh Kasliwal S/o Shri Dilip
Kumar Kasliwal (3) Shri Aditya Kasliwal S/o Shri Dilip Kumar
Kasliwal reside at 582, Kalyan Bhawan, MG Road, Indore, land
located at Khasra No. 11/4, 12/4/1/1, 12/5, 12/6, 12/4/1/2,
12/7/1/K/1, 12/9, 12/10/1/1/1, 12/10/1/1/2, 12/4/Min-1,
12/4/3/1/1,12/10/1/2/1/2, 14/3, total area 2.640 hectare. Village-
Limbodi, Tehsil & District-Indore (M.P.) as per Town & Country
Planning (T&CP) Department, District-Indore letter no. INDLP-
5544 /19 dated 27/06/2019.

The land is being developed by Lakshya Creation who’s partners are
(1) Shri Kailash Singh S/o Shri Jugraj Singh Raghuwanshi and (2)
Shri Sudheer Upadhyay S/o Shri Kamta Prasad Upadhyay, address-
U.G.-7, Shekhar Villa, FF-29-30, Scheme No. 54, Vijaynagar, Indore.
Shri Sudheer Upadhyay, was present during inspection and signed on
Panchnama made during inspection.

Following permissions have been obtained by the land
owner/developer for development of the area :



9.

10.

11.

(1) Approval for residential plot development from Town & Country
Planning (T&CP) Indore vide letter no. INDLP-5544/19 dated
27/06/2019. Copy of the letter attached as Annexure-3.

(2) Permission for development of residential plots from Indore
Municipal Corporation vide letter no. 451/colony cell/2020
dated 01/07/2020. Copy of the permission letter is enclosed as
Annexure-4.

(3) Contour plan and cross sectional details of the land area with
respect to Bilawali Lake approved by Water Resource
Department (WRD) is enclosed as Annexure-5.

During inspection measurement of distance of the land from FTL of
Bilawali Lake was conducted and it has been found that distance of
boundary wall of the developer’s land from FTL line of the Bilawali
Lake is 26.5 meter. FTL line is demarcated by the Water Resource
Department (WRD). The developer has left 31 meter land from its
boundary wall, thereafter plots being developed. As per the WRD
sanctioned map, condition of 60 meter distance from FTL shall be
maintained and no construction work shall be allowed except road,
park, plantation etc. The developer has left 31 meter from boundary
wall. Therefore total distance of plots from FTL of the tank is
26.5+31=57.5 meter. The distance of plots is less than 60 meters,
hence developer should be directed to leave 2.5 meter more distance
to maintain 60 meter distance from FTL. The developer has proposed
to develop garden and constructed a road in above 31 meter length
between boundary wall and plots.

Approval of map from T&CP Indore has been obtained and according
to condition no. 21 of the sanctioned letter (Annexure-3) :-

«1. fovmifea Yy & <férmr fezn & fyamadh arame faeme 8, v 7., yft fied
a9 2012 & w50 (W) & UGyl AR fe gseh= YA S fabra/od wlid &
IdH Ofd Wld ¥ 30.0 Hiex gt dd AT far S wfasferd g

The developer has complied the above condition of T&CP and
developing the plots more than 30 meters from FTL of the tank.

The Developer has development permission from Indore Municipal
Corporation and accordingly roads and drainage system are being
constructed and at present no houses have been constructed.



Information regarding the development of the Colony and compliance
of conditions of permission granted by IMC was required from IMC,
however IMC has not provided the information so far and since IMC is
also one of the respondent, hence IMC may submit separate reply
along with details and compliances.

4.0 Conclusion :

I. The developer has obtained necessary approvals and permissions from
T&CP, WRD & IMC. Development is being done after leaving the
distance required as per T&CP permission from the Bilawali Lake.

2. Development of the lake area has not being done, hence allegation
mentioned in the Application (OA) is not true.

3. Distance of plots being developed from FTL of Bilawali Lake has been
found 57.5 meters as PEr measurement at site, which is less than 60
meter as required fulfilling the condition of WRD. WRD may be
directed to verify the distance and accordingly, if required, developer
should be directed to shift more 2.5 meter away from the Bilawali
Lake FTL to maintain 60 meter distance.

4. As proposed by the developer the land within boundary wall left as
margin to maintain 60 meters should be use for plantation /garden.

Enclosed : Annexure 1 to 5 & Photographs taken during inspection.

.(/(/4'

(S.N. Dwivedi) (Ghanshyam angar),

Regional Officer, SDM, Juni [ndore,
MPPCB, Indore



Ann-1

M—Q'TI’U

mﬁq— 87((:7 %\?a«:w @cr?c?v"mhj T Y-S
M7y X 2} zoMj 'H‘ébmf'-wam /;7;;* ey

ﬁ%qasﬁw ‘U?%U»A*’F’T%F‘?? &

%”&_\iJaﬂgl—ﬁ' cﬁ' @”ﬁ&é —%‘)ﬁf’, TN

23 [y w»u; & her o 57 ch?ﬂm
@ @»TW q,w 2)1] (L IS ST
% 'ﬁl‘kwm B 2 (' Zoeop 4@(5\7(“

YN

hl“:
?J/// 1)7a‘r N
: ERF s
) o5 3
d B O
¢ o 3



Annexure-2

Google map of the Bilawali Lake and location of developing
Colony adjacent to the lake
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Photographs taken during inspection

in the Matter of OA No. 37/2024 (CZ) (Madhusudhan Chauhan V/s State of M.P. & Ors)

Indore, Madhya Pradesh, India

MV8J+438, Indore, Madhya Pradesh 452020, India
Lat 22.664859°
Long 75.880784°
23/04/24 11:28 AM GMT +05:30
g RO T =

View of developing Colony from Pal | View of Boundary Wall of Colony, Pal
of Bilawali Lake of Bilawali Lake and Grill
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VAKALATNAMA
[Rule 4(1) of the Rules framed under Advocates Act, 1961]
BEFORE THE NATIONAL GREEN TRIBUNAL
O.A. No. 37/2024
CENTRAL ZONE BENCH, BHOPAL

IN THE MATTER OF:

MADHUSUDHAN CHAUHAN
Versus

...APPLICANT

STATE OF MP & ORS ....RESPONDENTS

1/We/Appellant/Claimant /Petitioner or Defendant/Respondent/Non-Applicant named below do hereby appoint,
engage, and authorize advocate(s) named below to appear, act and plead as aforesaid case proceedings which shall
include application for restoration, setting aside of ex- party orders, corrections, modifications, review and recall of
orders passed in these proceedings, in this court or any other court in which the same may be tried/ heard/proceeded
and also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per
agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections, applications,
atfidavit or other documents as may be deemed necessary for the proper prosecution/defence of the case in all its stages
and also agree to ratify and confirm act done by him/them as if done by me.

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly
understood by me /us this 26th April 2024,

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Name & Registered E-Mail Add & Status in Signature
Fathers Name Address Telephone (If any) case R
S.N. Dwivedi, 78/C, Part 2, Viaynagar, | Romppcb_indore | Officer-in- wedn
Regional Officer, Indore. 452010 @rediffmail.com Charge /
MPPCB Regional Office Reoi " Offi
Bhopal. egional Officer
Madhya Pradesh Pollution Control|Boar
Accepted Indore
Name & Enrollment. No. Address (If any) Telephone (If any) Full Signature
R E-Mail Add.
parul.bhadoria04(@gmail.com 8085977111
PARUL BHADORIA \(
1587-2012 %
58 | ﬂ)(.\fv{\l
PRANJAL PANDEY 9340657120
MP 2881-2021 advocatepranjalpandey@gmail.com
SHIVAM DWIVEDI advshivamdwivedi20@gmail.com 8878471359
MP 3857-2023




